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tion of tax at source. Further, the Dir-
ect Tax Laws Committee (Choksi Com-
apittee) have recommended in their 
Final Report that deduction of tax at 
source under section 194D of the In-
come-tax Act should be made only 
where the payment to anyone person 
during a. financial year exceeds &. 
1.500. This recommendation will be 
considered by the Government. 

Tourist potential In Mabarashtra 

8514. SHRI R. K. MHALGI: Will the 
Minister Of TOURISM AND CIVIL 
AVIATION be pleased to state: 

(a) whether any effort bas been 
made to assess the tourist potEmtial in 
the State of Maharashtra; and 

(b) if so, the details tliereof; and 
steps taken or proposed to be taken 
to exploit this potential with a view 
to developing theSe areas and to 
attract more tourists there? 

THE MINISTER OF TOURISM AND 
CIVIL AVIATION (SHRI PURUSHOT-
TAM KAUSHIK): (a) and (b). The 
State Government had been requested 
to make a quick tourism potential sur-
vey and to prepare a perspective plan 
of tourism development categorising 
the centre from the point of view of 
their importance to local, national and 
International tourism. The Govern-
7;Dent of Maharashtra had accordingly 
8eDt a perspective plan of tourism deve-
lopment. The matter wu further dis-
WIsed in the Tourism Ministers Con-
ference held in New Delhi on 17-11-1978 
It was then suggested that in addition 
to the development of facilities at 
Ajanta and Elephanta and the constru-
ction of a Janata hotel in Bombay, and 
a star category hotel at Juhu, the pos-
sibility of constructing a youth hostel 
Ilt Bombay may also be considered. The 
JlUgestlon made by the State Govern-
ment win be considered teepln, in view 
the avaflabWty of funds and inter Ie 
priorities. 

895. SHRI ABDUL AHMAD VAKIL: 
Will the Minister of COMMERCE, 
CIVIL SUPPLIES AND COOPERA-
TION be pleased to state whether 
Government are contemplating of di-
recting State Governments to opeD 
Super Bazars at all Tehsil headquart-
ers to supply essentials of life? 

THE MINISTER OF STATE 
IN THE MINISTRY OF COM-
MERCE AND CIVIL SUPPLIES 
AND COOPERATION (SKRI 
KRISHNA KUMAR GOYAL): 
The 'programme formulated by the 
Government visualises expansion of 
the ne~ork of ~anches of varying 
sizes to be set up by cooperatives in 
urban areas for distribution of 1!ssen-
tial commodities. The decisions as to 
whether department stores (Super 
Bazars) or smaller branches may be 
set up in the towns including Tehsil 
Headquarters are to be taken by the 
concerned cooperative institutions and 
State Governments, having regard 
to population coverage, per-capita in-
come and considerations of economic 
viability of the units. 
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